Sl Case Filing No.

Petetioner

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 16-08-2021 To 16-08-2021

Advocate

Compliance By

Reason For Compliance

No. Type
1 CRM 865/2021
2 WPA 1183/2021
3 WPA 1184/2021
4 WPA 1185/2021

Printed On 16-08-2021

SIRAJ ANSWARI

LALIT BARMAN

SANTESHWAR BARMAN

SUDHARANI BARMAN
AND ANR

Date

SUDIP GUHA 06-09-2021

UTPAL
DUTTA

UTPAL
DUTTA

UTPAL
DUTTA

06-09-2021

06-09-2021

06-09-2021

1.THE NAME OF PETITIONER DOES NOT MATCH WITH HIS SIGNATURE IN
VAKALATNAMA.

1. ADVOCATE NAME AND E-MAIL ID IS
WRONGLY WRITTEN IN THE
PRESENTATION FORM

1. ADVOCATE NAME AND E-MAIL ID IS WRONGLY WRITTEN IN THE
PRESENTATION FORM.
2. LISTED DATE SHOULD BE MENTIONED IN THE PRESENTATION FORM.

NAME AND EMAIL ID OF THE LD. ADVOCATE IS WRONGLY WRITTEN IN
THE PRESENTATION FORM.



